[

THE SALARY ALLOWANCES AND PENSION OF MEMBERS
OF PARLIAMENT (AMENDMENT) ACT; 1982 '

NO’.-‘35 OF ;1982

[17th August, 1982]

An Act. further to' amend the Salary, Allowances and Pensxon of
Members of Parliament Act, 19 54.

) Bm 1t enacted by Parhament in the Thlrty-thlrd Year of the Repubhc
- of India as- folloWs ' . :

1 Thls Act may be called the Salary, Allowances ‘and Pensxon of?‘ o

: Me'mbers of Parhament (Amendment) Act, 1982

2 In section 8A of the Salary, Allowances and Pensmn of Members of ‘
-“Parhament Act; 1954 in sub- sect10n (3) the followmg prov1so shall be

' inserted. at the end, namely -

“Pr0v1ded that any pensmn (whether known as Swataﬁtmta

Sainik Samman pension. or by any other name) received by such per- -

son as a freedom fighter shall -not be taken'into account for the pur-
.poses of. this sub-sectiori and such person shall be entitled to receive

such pension in addition to the pensmn to which he is. entltled under -

; subusectlon (1) ”, .
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